IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF SEPTEMBER, 2022

PREVIOUS INSTITUTION DISPOSAL CLOSING
- Buio i BALANCE [FB] DB| SB|TOTAL| FB] DB|  SB| TOTAL|BALANCE
MAIN CASES :- 01.09.2022 30.09.2022
CIVIL SIDE:- :
1 CIVIL FIRST APPEAL 12900] O 6 80 86] 0| 1 19 20 12966
2 CIVIL SECOND APPEAL 5496| 0 0 44 441 0 0 28 28 5512
3 EXECUTION FIRST APPEAL 921 0 0 3 31 0] - 0 0 0 95
4 | EXECUTION SECOND APPEAL 25 of o] .0 ol of o 0 0 25
5 CIVIL MISC. APPEAL 35290 O 38| 377 415] 0| 25| 387 412 35293
6- | CIVILREVISION 797] 0 0 26 26] 0 0 18 18 805
7 CIVIL REVIEW 8g4] O 1 6 71 O 1 6 7 894
8 | INCOME TAX REFERENCE oo 0 0 ol of o 0 0 0
9 | OTHER TAX REFERENCE 125 0] O 0 ol of 0 0 0 125
10 TAX CASES 0l O 0 0 0] O 0 0 0 0
11 | CUSTOM APPEAL 11] o] © 0 ol of] o 0 0 11
12 INCOME TAX APPEAL 336] 0 0 0 0] O 1 0 1 335
13 | WEALTH TAX APPEAL ol of o 0 ol of] o 0 0 0
14 SALES TAX REVISON 914] 0| 40 0 401 0 12 0 12 942
15 | TESTAMENTARY CASES ol of o 0 ol of © 0 0 0
16 | COMPANY PETITION gl of o 0 ol of] o0 0 0 8
17 | COMPANY EXECUTION PETITION ol of] o 0 ol of] o 0 0 0
18 | COMPANY APPEAL gl of o 0 ol of] o 0 0 8
19 | COMPANY APPLICATION 135] 0| 0O 0 ol of] © 0 0 135
20 | COMPANY SUIT 120 0] O 0 ol of] o 0 0 12
21 COMPANY LIQUIDN. CASES 450 0 0 0 0] O 0 0 0 45
22 | ELECTION PETITION 6] o] O 0 ol of] o 1 1 5
23 SPECIAL APPEAL (CIVIL) 35] 0 1 0 1 0 0 0 0 36
24 | SPECIAL APPEAL (WRITS) 2287] 0| 36 of 36] o] 73 o] 73 2250
25 | CIVIL CONTEMPT 4665] 0] 29| 60| 89| of 3] 43] 46 4708
26 CIVIL WRITS 97273] 0| 244| 1604( 1848| 0| 82| 1763| 1845 97276
27 | RECRIMINATION PETITION ol of] o 0 ofl of] © 0 0 0
28 CROSS OBJECTION 657] O G i 71 O 0 1 1 663
29 | CIVIL REFERENCE 5] of] o© 0 ol of O 0 0 5
30 | CIVIL TRANS. APPLICATION 470 o] o] 30 30] of o© 11 11 489
TOTAL (A) 162486] 0] 395| 2237| 2632| 0| 198| 2277| 2475| 162643
CRIMINAL SIDE:- :
1 MURDER REFERENCE 111 O 0 0 0] O 0 0 0 11
2 | CRIMINAL APPEAL 26840] o] 43| 260/ 303] o] 5| 145 150] 26993
3 CRIMINAL REVISION 12872 0O 0] 214 214] O 0 83 83 13003
4 CRIMINAL MISC. PETITION 22623] 0 0| 1060| 1060] O 0| 871 871 22812
(U/S 482 CR.P.C)
5 CRIMINAL MISC. BAIL 2830 O 0] 1528 1528 O 0| 1560| 1560 2798
(U/S 438 & 439 CR.P.C)
6 | CRIMINAL CONTEMPT 18] 0] O 0 of.of] o 0 0 18
7 | CRIMINAL REFERENCE 11-0]. 0O 0 ol of] o 0 0 1
8 HABEAS CORPUS 36] 0] 32 0 32| 0| 33 0 33 35
9 CRIMINAL LEAVE TO APPEAL 16771 € 1 38 39] O 9 29 38 1578
10 CRIMINAL WRITS 1544] 0| 20 90 110] O 17 79 96 1558
TOTAL (B) 68352 0] 96| 3190| 3286| 0| 64| 2767] 2831 68807
TOTAL (A+B) 230838] 0] 491| 5427] 5918 262| 5044] 5306 231450

Note:- In view of Order (20/5.0./2022) No. Gen/XIX/Misc/801/2022/1568 dated 01-10-2022, As per resolution
Administrative Committee dated 06/07/2022 & in partial modification of earlier orders / practice it is hereby ordered that 'Civil

Transfer Application’ be treated as main case in the list of Category - wise monthly statement.
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF SEPTEMBER, 2022

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE |FB|] DB sB| ToTAL| FB] DB SB| TOTAL|BALANCE
MISC. CASES ::- 01.09.2022 30.09.2022
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 5240] 0O 45 143 188] O 10 97 107 5321
2 [BAIL & STAY IN CRL.REVISION 4877 0 0| 158 158] 0 0 89 89 4946
3 |BAIL & STAY IN CRL.MISC.PET. 19978 0 0| 885/ 885] O 0| 676| 676 20187
4 |BAIL&STAY IN CRL.TRAN. PET. & CRY 1150] O 0 67 67| 0 0 50 50 1167
5 [BAIL & STAY IN CRL.CONT.PET. o] O 0 0 0] O 0 0 0 0
6 |BAIL & STAY IN CRLLA 17] © 0 1 11 0 0 1 1 17
# SN N TLECTION 6os| o] 1| 33| 34| o 1| 33 34 695
(Arising over Crl. Main Cases)
TOTAL (C) 31957] 0] 46| 1287| 1333] 0] 11| 946] 957 32333
2 CRIMINAL TRANSFER 771 O 0 5 5] 0 0 6 6 76
3 STAY IN HABEAS CORPUS 21 0 0 0 0] O 0 0 0 2
TOTAL (D) 79] 0 0 5 5] 0 0 6 6 78
TOTAL (C+D) 32036] 0] 46| 1292| 1338] 0] 11| 952 963 32411
TOTAL (A+B+C+D) 262874| 0| 537| 6719| 7256| 0| 273]| 5996| 6269] 263861
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 |STAYINL T. APPEAL 441 0O 0 0 0] O 0 0 0 44
2 |STAY IN W.T. APPEAL / CUSTA 8|l 0 0 0 0] O 0 0 0 8
3 |STAY IN O. T. REFERENCE 115] @ 0 0 0] O 0 0 0 115
4 |STAY IN S. T. REVISION 764] 0O 38 0 38| 0 8 0 8 794
5 |STAY IN CIVIL IST APPEAL 4347] 0 5 71 76] 0 0 20 20 4403
6 |STAY IN CIVIL 2ND APPEAL 2534] 0 0 41 411 0 0 18 18 2557
7 |STAY IN EXE. FIRST APPEAL 951 0 0 3 3] O 0 0 0 98
8 |STAY IN EXE. 2ND APPEAL 24| 0 0 0 0] O 0 0 0 24
9 [STAY IN C. M. APPEAL 9930] 0 27| 127| 154] O 6 87 93 9991
10 |STAY IN CIVIL REVISION 717] 0 0 26 26] 0O 0 19 19 724
11 |STAY IN CIVIL CONTEMPT 19] 0 0 0 0] O 0 1 1 18
12 |STAY IN SPL. APPEAL (CIVIL) 23] 0 1 0 1 O 0 0 0 24
13 |STAY IN CIVIL TRANS. APPLN. 448] 0 0 30 301 -0 0 11 11 467
14 |STAY IN COMPANY CASES 1] O 0 1 11 O 0 0 0 12
15 |STAY IN SPL. APPEAL (WRIT) 1887 0| 34 0 34| 0| 63 0 63 1858
16 |STAY IN WRIT PETITION 57583] 0| 211| 1477| 1688] 0| 45| 1648 1693 57578
TOTAL (E) 78549) 0| 316] 1776] 2092| 0] 122| 1804| 1926 78715
2 CIVIL MISC. APPLICATIONS 51771 O 7 71 78] O 12 142 154 5101
3 CIVIL MISC. CASES U/S-5 11687 G 32 220 252 O 2F 142 169 11780
4 EXE. MISC.APPLICATION o] O 0 0 0] O 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 1 0 0 0 0] O 0 0 0 1
TOTAL (F) 16875] 0] 39] 291| 330 0] 39| 284| 323 16882
TOTAL (E+F) 95424] 0| 355| 2067| 2422| 0] 161]| 2088| 2249 95597
TOTAL (C+D+E+F) 127460] 0| 401| 3359| 3760] 0| 172] 3040| 3212] 128008
GRAND TOTAL (ATOF) 358298| 0| 892] 8786] 9678] 0] 434 8084| 8518] 359458
Dt: 13-10-2022 15:26
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